OFFICE OF THE ZONAL JT. DIRECTOR GENERAL OF FOREIGN TRADE

(CLA), A-WING, INDRAPRASTHA BHAWAN, I.P. ESTATE, NEW DELHI.

FILE No. Misc./Trade Notice/AM-07/CLA

Dt: 28TH APRIL, 2006

TRADE NOTICE – 1 / AM-07

Sub: Reorganization of Licensing Sections w.e.f 1st May, 2006.


With effect from 1st May, 2006 all applications to be filed using Digital Signature and EFT.  There is not much relevance for Fast Track mechanism.  Therefore, it has been decided to re-organize the licensing sections w.e.f 1st May, 2006 as per the following alphabets:-

	Name of licensing section
	Alphabets
	Section Code

	DES-I
	A TO H
	25

	DES-II
	I   TO P
	26

	DES-III
	Q TO Z
	27



It may please be noted by the status holders that their cases will also be allowed section code based on Alphabets.  The previous section code 21 would not be available.








(D.K. SINGH)
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